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(b) Steps are already reported to have been 
taken by the Municipal Corporation of Delhi to 
have the nuisance removed. Such action is taken 
at regular intervals with the help of police, 
Cattle catching and Enforcement Department. 

Demolition of unauthorised construction in 

Delhi 

685. SHRI DHULESHWAR 
MEENA : Will the Minister of URBAN 
DEVELOPMENT be pleased to state : 

(a) whether it is a fact that some 
unauthorised residential/Commercial buil-
dings/houses have been demolished of sealed 
by Government in Delhi, if so, the number of 
such buildings in the J.J. Colony, Moti Bagh 
and the details thereof, indicating particulars of 
the owners of the buildings, area wise ; and 

(b) whether it is also a fact that some 
owners of new buildings have again 
reconstructed these unauthorised buildings 
causing nuisance to the residents or some of 
these buildings have subsequently been 
unsealed by the concerned 

officers, if so, the details thereof and what 
remedial action Government have taken to 
ensure that these buildings are not constructed   
or   unsealed   again    ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM) : (a) Yes, Sir. 
As reported by Municipal Corporation of Delhi, 
in JJ. Colony, Moti Bagh-II, eight properties 
were sealed since i.e. 1-1-1991 Details are 
given in the statement. (See below). 

(b) According to M.C.D., none of the 
buildings were unsealed by them or were 
ordered to be unsealed by the Competent 
authority . However, own-ners/builders of there 
of the buildings sealed by the M.C.D. are 
reported to have unauthorisedly tampered with 
the seal and started construction on their 
properties. On being noticed, FIR were lodged 
against the concerned persons with the local 
police and the properties were sealed again. 

Statement 

Details of Sealing 
 

SI. 
No. 

Property No. Name of owner/ 
builder 

Extent of unauthorised cons-
truction  

Remarks 

i 242, Satya Niketan Owner/Builder (Names 
of owner/ builder could 
not be ascertained) 

Unauthorised   construction   of 
rooms, toilet & staircase  etc. at F.F., 
2nd floor & 3rd floor. 

 

2 236, Satya Niketan Shri Hari Chand Unauthorised construction    of 
digging for basements. 

 

3 235, Satya Niketan Shri Mohan Lal Unauthorised construction    of 
Pillars for rooms at G.F. 

 

4 151, Satya Niketan Owner/Builder (name 
of Owner/ builder 
could not 
ascertained). 

Unauthorised construction   of hall 
room at 3rd floor (upto 2nd floor old 
and occupied). 

 

5 148, Satya Niketan Smt. Sheela Wanti Unauthorised construction   of 
basement hall, room, kitchen, 
Bathroom, W.C.,   Staircase etc.  at 
G.F., F.F. & 2nd floor. 

 

6 223, Satya Niketan Sh. Radhey Shyam Unauthorised construction of 
basement hall & staire care and room 
at G.F. 

Also party 
damaged 

7 282, Satya Niketan Shri Baru Unauthorised construction of the 
excavation of work of digging for 
basement. 

Also party 
damaged. 



179 Written Answers [ RAJYA SABHA ] to Questions 180 
 

1 2 3  4  

8 101, Satya Niketan Owner/Builder (Name of 
owner/ builder could not 
be ascertained) 

Unauthorised construction   of     Also partly the 
work of digging for  base-   damaged ment further    
u/a    constn. laid 

roof    on walls & pillars at GF & raising walls & 
pillars   at    F.F. 

B. Details of properties 
tampered    by the 

the seal of which was 
Owner/Builder. 

   

1 223, Satya Niketan Sh. Radhey Shyam   Reseacl 

2 282, Satya Niketan Sh. Baru   Reseal 

3 101, Satya Niketan Owner/Builder (Name   
of    owner/ builder      
could be    ascertained). 

not  Reseal 

 


